High Court of Jammu and Kashmir at Srinagar.

Order

No:_A62 Dated: 25'[/0[201?"

Sanction is hereby accorded to the additional allotment of funds in favour of the
Jfollowing Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges,
under various object heads during the current financial year 2017-18 as per detail given

below:-
Rs. In lacs.
S.No | Name of the court Salary O.E. poL T.E. Maintt. & Tele RRT
3 Repairs.
1 Pr. D&S Judge, Srinagar. - 0.70 — — == e RS
F 4 Pr. D&S Judge, Poonch. - 0.30 - — — — s
3. Pr. D&S Judge, Ramban. - 0.30 ——- — —-— e P
4 Pr. D&S Judge, Reasi. 15.00 0.15 0.30 - — 2 R
L Pr. D&S Judge, Jammu. - - ———en 0.10 1.835 — ——
(AMQ) Lifis
6. Pr. D&S Judge, Anantnag. 30.00 0.30 0.30 — — — e
7 Pr. D&S Judge, Udhampur. - — 0.20 - - e S
8 Pr. D&S Judge, Kupwara. 25.00 0.15 0.20 — 0.27 (ow) ——— —
9 Pr. D&S Jige, Budgam. 30.00 0.30 0.20 — 0.27 (ow) 0.10 -
' 0.54 (ow)
10 Addl. D&S Judge, Jammu. 20.00 - 0.25 —— — o it
11 Addl. D&S Judge, Kathua. 15.00 0.27 (bw) 0.20 - - —— I
12. Addl. D&S Judge, (Anti- | -— 0.15 e - - — &2
corruption) Srinagar.
13. | Spl. Judge, Anti-corruption | ---- — - — — l0.10 —
(CBI Cases) Srinagar.
14. 3% AddI.D&S Judge, Sgr. 20.00 ---- - — - — —
13, C.J.M. Udhampur. 15.00 0.15 - o - |- —
16. C.J.M. Sopore. 0.614 - - - - - e
(Arrears)
17. C.J.M. Ganderbal. e 0.20 0.30 0.30 -——- - 0.10
(Ins.)
18. C.J.M. Sopore. 15.00 0.10 - 0.10 0.27 (ow) —
0.27 W)
19 C.J.M. Anantnag. o - 0.15 - - . i
20 Sub Judge, Kupwara. - --- 0.20 0.30 - - =
21 Sub Judge, Jammu. | ——m- 0.15 — o—— —— e s
22 Sub Judge, Pattan. 0.80 —— — UL O - — —ie
(Arrears) )
23 Sub Judge, Bijbehara. - 0.10 0.10 0.20 — — )
0.27 (ow)
24 Spl. Mob.Mag.(Tr) Srinagar | --- 0.10 0.20 - — ) -,
25 Spl. Mob.Mag.(Tr) Jammu. e 0.10 0.20 0.20 -—-- — -
26 Excise Magistrate, Jammu. 15.00 0.10 0.20 — s i
27 Munsiff, Akhnoor. 20.00 0.15 0.20 — - - i
0.540w)
28 Munsiff, Nobra. 4.00 0.10 0.30 — ki R i
29 Addl. Mob. Mag. Khaltsi. - 0.10 0.10 - — = BT
30 Munsiff, Swmbal. 15.00 0.15 0.20 0.10 - 0.05 -
0.27 (ow)
31 Munsiff, Qazigund. — 0.10 0.15 0.20 — o =
0.27 ow)
32 Munsiff, Charasharief. [ 0.15 Q1S . | o 0.05 i
33 Mounsiff, Budgam. —— — SRR 0.20 — — T
34 Addl. Mob. Mag.(Tr), Jammu. | 10.00 0.10 0.15 — — - ks
35 Distt. Mob.Mag.(Tr) | 10.00 0.10 0.15 0.20 - -
Udhampur.
36 Addl. Mob. Mag. | 10.00 _ | 0.15 0.30 - I i =
Panthachowk. .-
For Misc.Courts. -
1 Pr. D&S Judge, Anantnag. 2.00 - -~ e — o —

By Order. %‘AAAJ/L»H
Deputy R;sgftrar(Acctts) lo
o

Condel = ;,'.



2nd /_

No: ;7265"’3’7/& Dated: )-Sj/lo/lo/}'

Copy to the:-

1-9
10-11

Pr.D&S Judge, Srinagar/Poonch/Ramban/Reasi/Jammu/Anantnag/Udhampur/Kupwara
Addl. D&S Judge, Jammu/Kathua. .

12 Spl.Judge, Anti-Corruption (CBI Cases) Srinagar.
13. Addl. D&S Judge, (Anti-corruption) Srinagar.
14. 3", Addl. D&S Judge, Srinagar.
15-18 C.J.M. Udhampur/Sopore/Ganderbal/Anantnag.
19-22.  Sub Judge, Kupwara/Jammu/Pattan/Bijbehara.
23-24  Special Mobile Magistrate (Tr), Jammu/Srinagar.
25. Excise Magistrate, Jammu. ‘
26-31  Munsiff, Akhnoor/Nobra/Sumbal/Qazigund/Charasharief/Budgam.
32, Addl. Mobile Magistrate (Tr), Jammu.
33. Ddistt. Mobile Magistrate (Tr), Udhampur.
34-35 Addl Mobile Magistrate, Khaltsi/Panthachowk
36 Try. Officer, Sub Try. Distt.Court complex, Janipur, Jammu
37 " Try. Officer, Saddar Try. Srinagar.
38-55 TreasuryOfficer, Poonch/Ramban/Reasi/Anantnag/Kupwara/Budganv/Kathua/Udhampur/
Sopore/Ganderbal/Pattan/Bijbehara/Akhnoor/Nobra/Khaltsi/S, mbal/Qazigund/Charasharief
...... Sor inf. And n/a. :
56 Order book.
. - Deplty Registrar (Acctts) Q_.S‘(
) e ame ;R,,w(;[L.Lf &) ) |6

Averit/ —

| 72



